IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BE N

AT HYDERABAD

--—--——-—.-—.q-.n-.n.uu.--._-._—————-—.————

DATE OF OCRDER : 17=-02-1997,

ot A —— ———— ] il G T - S CE W ——— -

Between :-

Gﬁﬁiua Prasada flao
“oe Appllcant
And

1. Union Govt. of I.dia rep. by Wits
Secretary, M/o Defence Production
& Supplies, South Hlock,
New Delhi. .

2. The Director General,
AReronautical Quality Assuranca,
M/o Qefence,

'H' Block, OHQ PO,
New Delhi - 110 011.

3. The Chigf Resident Inspector,
DGAQA, M/o Defencs,
HAL FD, Hyd-500042.

4, The‘DifectDr General,
ORDO, M/o Defence,
New Delni,

e+ Mespondents

Counsel for the Applicant : Sri G.5iva Prasada fao

(party-in-person)

Counsel far the Respondents ¢ Shri K.Ramulu, &Sr.CGSC

2

CORAM &
> THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)

THE HOK'BLE SHRI #.5.3A1 PARAME SHUAR : MEMEER

(Order per Hon'ble Shri R.Rangarajan, Member (A) }.

(3)

L H
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(Order per Hon'ble Stri R.Rangarajan, Member (A) ).

Heard Sri‘G.Siva Prasada Rao, party in person|a
firs. Majula for Shri K.Ramulu, learned standing counssl |f

respondents

nd

or the

2. The applicant is a Junior Scientific Officer uorking

under the Respongent No.3 at Hyderabad. He submits that
sant scale of pay is Rs.2,000--3500. He submits that in

with the letter No.96574/35L/PC/RD/Pers=3/136/5/0 (R&D)

his pre-

Accordance

dt.11-5-95 (Annexure-XI, page 47 to the DA) his pay shoulld be FPixed

in the grade of Rs,2375-3750 right from the date he was promoted as

a Jr,Scientific Officer and arrears from that date has to

given to him.

be

The applicent submitted representation dt,11-7=-96

addressed to Respondent No.2 in that connection. These tepresen-

T

tationﬁ‘ua;e foruwarded by the Respondent Ne.Jd to Respendent No.2

by letter terough-letdesr No LRI/HAL/HD/001-002/A0MIN dt,12-7-96

and reminder was also issued by Respondent No.3 DBy letter

HAL/HD/001-002/40MIN dt.23-10-96.,

No.CRI/

3, This U.A,,;s filed for the above relief as indicated

apoue.

s g v

4, Though his representation and—the—forwvarding—tetters

Hing !

#f—fis—eese by the Respondent No.3 to Reépondent No.2 are

. WAL )
enclosed as Annexures to this D.A.g:1he same w5 produced
when we asked the applicasnt on 13-2-97 to produce those ¢

tions. As those representaticns are still pending, it is

if uwe %jsafi/giue a dirsction to respondent No.2 to dispo

today
Epresenta=-
in order

g of

that representation in accordance with the law within a2 pgricd of

T

-

TE.
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The representation and the forwarding letters of the repre

tion as indicated above were taken &n record.

Se The 0.A. is ordered accordingly-at the admissiof

itself, No costs.

B Registry ghould send capy of the G.A.“alang with

enclosures to Respondent No.2.

W (R.RANGARAJAN)
Member (A)
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Dictated in Open Court.

avl/

{..

two months from the date of receipt of a copy of this orde

senta-

stage
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Copy te:-

The Secrstary, Ministry of Defence Preductien &

1.
Suspliea, Unien ef India, Seuth Bleck, New Delhi.

The Directer General, Aerenautical Quality Ass@ranee,

2.
M/0 Defence, 'H! Bleck, DHQ PO, New Delhi,

3.
HAL PO, Hyd,

4,
One cepy te Sri, G.Siva Prasadarae, party in

5.
JSO, OCRI, DGAGA, Min ef Defence, C/e HAL Hydziabad, HAL,

6.

7. Ones cepy te Library, CAT, Hyd.
8, One cepy te Deputy Registrar(a), CAT, Hyd.

9, One spare Cepy.

Rsm/~

One cepy te Sri. K.ramulu, Sr. CGSC. CAT, Hyd.

The Chief mesident Inspecter, DGAQA, M/0 Defen#e,
|

The DPirecter General, DRDO, M/0 Defence, Kew B¢1h1.
: i

rsen,
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TYPED 8Y CHECKED BY
COMRSRED BY - ~POROVED BY

TAE CENTRAL ACMINISTR.TIUE TRIBUNAL
HYDZR< B~ 3ENCH: HYDER.4BAD

THE HON'BLE SHRI RiR3NG:RAIAN: M(A )

AND

THE HON'BLE SHRI B.S.Jn I DARAMISHYAR:
Mm(3)

DiTED: =1 )’Df@’) e : " B

’ in
0.4 .ND, { {7{5{7

”amigzea IND INTIRIM DIRZCTIONS IS3UZD
ALLOAD o
DISPLSID OF WITH DIRECTIONS

DISMI3RED

DISAIS3ER 5§ WITHDRAWN

DISAIS 320 X 'R DEFaULT

URDIED/REJSCTED N

NC ORDZR 1S TO CO5TS.
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